THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Thursday,1st August 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

COURT NO: 115

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS

MR.SIDHANT DUTTA

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 LA.(Civil)/376/2016 IDRISH ALI MRS. K DEVI
in RSA/273670/2016 Versus MS R BARUAH
MD. SIDDIQUE ALl and 7 ORS, MS. R DAS
WITH
RSA/273670/2016 IDRISH ALI
(Filing Number) Versus
MD SIDDIQUE ALI and ORS
2 LA./752/2016 MD. ISHAHAQUE ALI MR.K M HALOI MS.L N CHOUDHURY
in RSA/263889/2015 Versus MR.A K DEKA MD.M H CHOUDHURY
MD. KHAIRUL ISLAM and 33 ORS. MS.S KHAN
WITH
RSA/263889/2015 MD ISHAHAQUE ALI
(Filing Number) Versus
MD KHAIRUL ISLAM and 33 ORS
3 WP(C)/1484/2016 DONYI POLO ENTERPRISE and ANR. MR.P D NAIR GA, ASSAM
Versus MR G ALAM MR.K K DEY R-9
THE STATE OF ASSAM AND 16 ORS MR.H ROHMAN MR.A GOGOI(R-13)
MR V K BAROOAH(R-9)
MR.S BORTHAKUR
SC,MAC
4  WP(C)/2863/2016 SMTI PRAKRITI PRAVA DAS MR.B SARMAH SC, HIGHER EDUCATION
Versus MR.S BARMAN
THE STATE OF ASSAM AND 3 ORS
5 WP(C)/3422/2016 ARUP BURAGOHAIN MR.G C PHUKAN GA, ASSAM
Versus MR.R SARMA MR.S BANIK(R- 5)
THE STATE OF ASSAM AND 4 ORS MR.S M SARMA
MR.K GOGOI
6 WP(C)/3433/2016 GANESH CHANDRA SARMA MR.D SAIKIA GA, ASSAM
Versus MR.R BARUAH
THE STATE OF ASSAM AND 8 ORS MR.D BARMAN
MR. KK DUTTA
MR.B GOGOI
MR.R BORAH
MR.M DAS
MR.P NAYAK
MR.SK'S N MOHAMMAD
MR.A DEKA
7  LA.(Civil)/3892/2017 SRI MOINA ROBIDAS MS.N MODI
in RSA/352/2017 Versus MR.S DUTTA
SRI RAJENDRA PRASAD DAS and ANR MR.C SHARMA
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010017592016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010003532016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010169062016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010004362015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010010502016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010170732016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010017492016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010017502016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010149712017

WITH
RSA/352/2017

WITH
L.A.(Civil)/3893/2017
in RSA/352/2017

SRI MOINA ROBIDAS
Versus
SRI RAJENDRA PRASAD DAS and ANR

SRI MOINA ROBIDAS
Versus
SRI RAJENDRA PRASAD DAS and ANR

MS. N MODI

MR. S DUTTA

MR. C SHARMA

MR. SIDHANT DUTTA

MS.N MODI

MR.S DUTTA

MR.C SHARMA
MR.SIDHANT DUTTA

8 WP(C)/1808/2018 DILJIT ADHIKARY MR. MD S HOQUE GA, ASSAM
Versus MS. A BORUAH MR. S K SAHARIAH
THE STATE OF ASSAM AND 17 ORS. MR. M DEKA MR. S K SAHARIAH
MR D GOGOI
MR. S DUTTA
MR. M GOGOI
MS. S N RENGMA
MR. R BORA
9 WP(C)/3254/2022 MALATI RABHA (PATAR) MR S BORTHAKUR GA, ASSAM
Versus MR. U K DEKA MR. B BARMAN (r-8,9)
THE STATE OF ASSAM AND 8 ORS. MS. P BORAH MR. B D DEKA (r-8,9)
MR. M DAS (r-8,9)
MR A BHATRA (r-8,9)
MR A DEKA (r-8,9)
SC, REVENUE
10 WP(C)/7255/2022 UTPAL NAGAR BHOGARGAON UNNAYAN MR.S S S RAHMAN GA, ASSAM
SAMITY MR. M R SODIAL SC, GMC
Versus MR S AHMED
THE STATE OF ASSAM AND 5 ORS MS S Z HAYAT
H. BHARALI
11 RSA/156/2023 SOMA DEB @ SOMA PAUL MR. S D PURKAYASTHA MRS. S ROY (r-1,2,4,5,6,7)
Versus MS A DAS (r-1,2,4,5,6,7)
SIB SANKAR SINGH AND 6 ORS.
12 WP(C)/723/2023 M/S ANU ENTERPRISES MR. D DAS SR. ADV MR. S K MEDHI (r-1)
Versus MR K TALUKDAR DY.S.G.I.
UNION OF INDIA AND 2 ORS MR. | DAS SC, OIL
MS S SHARMA
13 WP(C)/1204/2023 MUSTAKIN AHMED MR F Z MAZUMDER GA, ASSAM
CAVT. NO.15612/022, Versus MS. A LALA MR. A MANNAF
THE STATE OF ASSAM AND 4 ORS FOR CAVEATOR
SC, REVENUE
14 WP(C)/5785/2023 RANGLAL MONDAL MR. A R BHUYAN SC, HIGHER EDU
Versus MR. M A | HUSSAIN MR N AHMED (R-7)
THE STATE OF ASSAM AND 6 ORS MR. S H ZAMAN SC, SEC. EDU.
LEAVE NOTE OF ADVOCATES FOR 01/08/2024
1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR D TALUKDAR 27-06-2024 To 03-08-2024
3) MR. O P BHATI 28-06-2024 To  04-08-2024
4) MR S SARMA 16-07-2024 To 15-09-2024
5) MS. N M DEKA 17-07-2024 To 20-12-2024
6) MR. S B PRASAD 22-07-2024 To  02-08-2024
7) MS. T GOSWAMI 22-07-2024 To  02-08-2024
8) MR. A CHAUDHURY 20-07-2024 To  04-08-2024
9) MRS. M A OZAH 24-07-2024 To 01-08-2024
10) MR. B BARMAN 28-07-2024 To  08-08-2024
11) MS. P DUTTA 23-07-2024 To 02-08-2024
12) MR. N BARUAH 23-07-2024 To  02-08-2024
13) MS B R A SULTANA 26-07-2024 To 15-08-2024
14) MR P C R MEDHI 24-07-2024 To  02-08-2024
15) MR A R MEDHI 24-07-2024 To 02-08-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010052102017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010149702017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010051352018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010093222022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010228882022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010193582023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010027062023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010040592023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010216082023

L K BORAH

MR S BORTHAKUR
MR M HALOI

MR. A SARMA

MR. DITUL DAS

MR. R K JAIN

MR. D SAIKIA

MR D C K HAZARIKA
MR H GUPTA

MR. N N B CHOUDHURY
MR. S SINHA

24-07-2024
24-07-2024
31-07-2024
26-07-2024
29-07-2024
29-07-2024
29-07-2024
29-07-2024
31-07-2024
31-07-2024
01-08-2024

To
To
To
To
To
To
To
To
To
To
To

03-08-2024
10-08-2024
05-08-2024
05-08-2024
02-08-2024
01-08-2024
02-08-2024
03-08-2024
01-08-2024
05-08-2024
09-08-2024

3/3



